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OFFICE OF TIIE PRINCIPAL DISTRICT & SESSIONS JUDGE
PATIALA HOUSE COURT : NEW DELHI DISTRICT : NEW DELHI

ORDER

In partial modification of this office earlier order bearing No.24965-25039/Bail & Filing/.ludl./Prin.
D&SJ/NDD/2023 dated 01.09.2023 and in exercise of powers vested to the undersigned inter alia under Section
l0(3) of the Criminal Procedure Code, 1973 as in force in Delhi, l hereby authorize the following Additional District
& Sessions Judges of New Delhi District to hear and dispose of fresh bail/urgent criminal applications and pending
bail applications pertaining to the New Delhi District Sessions Division mentioned at column No. (2) w.e.f.

16.09.2023 to 30.09.2023 in accordance with law.

Name ofthe Judicial Officer Police Stations & Investigating Agencies
(New Delhi District)

(l{Q_~S'LER~l)

I" Link Judge 2"" Link Judge

(7.) (3) (4) ./
_ _ (Jill. (Ietttral lixcise. (Ihanakya Puri.

Sh. larun Yogesh,
ASJ-06 Airport, IGI Metro. R.K. Puram, Vasant

Kunj (South) and Vasant Vihar.

Custom. Delhi Cantt, mu, est", tot 511- sudhir Kumflt Simhii Ms. Aparna Swami,Spl. Judge NDPS ASJ-O7
Police Stations & Investigating Agencies

(New Delhi District)
(B£l$E1&l)

CAW Cell, Crime Branch, l-LOW, Naraina.
Sagarpur, Sarojini Nagar. South Campus.
Vasant Kunj (North) and Kattavya Path .

Sh. Pawan Kumar,
ASJ (SI-'TC) Ms. Aparna Swami,

ASJ-O7
Sh. Devender Kumar
Jangala, ASJ-05

Police Stations & Investigating Agencies
(.\'ew l)elhi District)

(ROSTEI1-31
liarakhamba Road. Connaught Place.
Cybcr Police Station. Iinliircentcnt
Directorate. I-‘ERA. lndcrpuri.

Kishangarh. Mandir Marg. Nonh Avenue.
l’urliament Street. Pl-'A. PM]./\. l’raga_li
Mt-tidan Metro. Rajeev Chowk Metro.
South Avenue. 'l'i|ak Marg and Tughlak

Road.

Ms. Kiran Gupta,
ASJ-04 Sh. Devender Kumar Sh. Sudhir Kumar Sirohi,

Jangala, ASJ-05 Spl. Judge NDPS

17.09.2023. 24.09.2023. 28.09.2023. 29.09..?023 & 30.09.2023 -ho/iduy (.\')

The bail/urgent applications pertaining to Special Acts viz. NDPS Act/NCB, POCSO, NIA, MCOCA,
TADA, Special Cell eases, SC/S'l‘ Act, UAP Act, Drugs & Cosmetics Act and Official Secrets Act shall be dealt with
by the concerned designated Courts, New Delhi District.

9~70o3* 17°77
No. ____/Bail & I-‘iling/Judi./Pt'in.D&SI/NDD/2023

I. The Registrar General, Hon‘ble lligh Conn ot'Delhi_ New Delhi.
2. All the Principal District-& Sessions Judges, Delhi/New Delhi.
3. The Principal Judge, liattiily Cnttfl. Dwnrkrt (llQs), New Delhi.
4. The Principal Judge. Fttmily Conn, New Delhi District, Pl IC, ND.
S. The Jttdge In-clinrge, Mediation Centre, New Delltt Di.~:lt'ict. PIIC. ND.
6. The Member Secretary, DSLS/\, New Delhi District. PHC, ND.
7. All the Judicial Oificers, New Delhi Distrit:t. PIIC, ND.
8. The Oliicer-In-cltnrgc, Bail & l"iIi:t|_: Scctintt 8: /tdmimstmtion Branch, NDD, ND.

\}).*l‘li’c'Website Cotntnittee (Hindi 84 littglisli), 'l'is llrtmri Courts, Delhi.
I0. The Chief Prosecutor, New Delhi District. PI-IC, ND. _
I l. All the l-lonorztry Secretaries. liar Associations. Delhi/New Delhi.
l2.'l'he In-eltnrgc, Lock-up. New Delhi District. PIIC, ND.
I3.'l'he Branch lit-Cltttqte, Computer I3t"mteh_ New Delhi District, PIIC, ND
I4 Reader/PS to the undcrsi ted. . in .
l5.‘l'he PRO!/\PRO_ New Delhi Distrtel. PIIC, NI).

3‘ _.__.._-.___,

(Sanjay Garg-I)
Principal District & Sessions Judge
New Delhi District, Pl-IC, New Delhi. ,

Dated :__ ____ _ 2“-2

I

t‘l°lW7
Principal District &.Sessi0ns Judge
New Delhi District, Pl-lC, New Delhi


